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SHRI G. SWAMINATHAN : I want only halt 

a minute, Madam. 

THE DEPUTY CHAIRMAN : I have to 

adjourn the House for lunch. Mr. Minister, if 

there are certain queries in the minds of the 

Members regarding the Statement, regarding 

the stand of the Government, you can clarify all 

those points while replying. 

SHRI H. R. BHARDWAJ: Madam, the reply 

can be on Monday. 

THE DEPUTY CHAIRMAN: Monday? 

0. K. 

The House is adjourned for lunch till 230 

P.M. 

The House then adjourned for lunch at three 

minutes past one of the clock. 

The House reassembled after lunch at thirty- 

four minutes past two of the clock. The Vice 

Chairman (Shri MD. Salim) in the Chair. 

RESOLUTION REGARDING FORMULA- 

llON OF SCHEMES TO IMPROVE THE 

CONDITION OF FARMERS. 

THE VICE CHAIRMAN (SHRI MD. 

SALIM): Dr. Naunihal Singh to move his 

Resolution. 

SHRI M. A. BABY (Kerala): Mr. Vice- 

Chairman, you can permit the hon. Member to 

speak from the front bench. 

 

DR. NAUNIHAL SINGH (Uttar Pradesh): 

Mr. Vice-Chairman, Sir, I will speak from my 

seat. I move the following Resolution : 

"This House notes with concern the plight 

of farmers in the wake of floods, heavy rains 

and drought conditions coupled with declin- 

ing trend in agricultural growth, exploitation 

by   middlemen,   traders   and   wholesalers 

† [ ] Transliteration in Arabic script. 

engaged in agricultural produce trade and 

urges upon Government to formulate 

schemes which may increase the- earning 

capacity of the farmers, particularly that of 

small and marginal cultivators and also 

encourage the educated rural youth to take to 

agriculture-related occupations thereby 

enhancing the quality of life in rural 

areas." 

Mr. Vice-Chairman, Sir, since I am a farmer 

myself, I am deeply interested in the enhance- 

ment of the prosperity of the farmers. I am 

remained of the beautiful words said by Sardar 

Vallabh Bhai Patel, "The only culture I know is 

agriculture". Sir, true agriculture is the mother 

of all cultures. It is still the main profession that 

makes the world free from hunger and sustains 

the very life of several millions in the develop- 

ing countries of the world. Indian agriculture, 

like its civilisation, is one of the oldest pro- 

fessions. There is an age-old saying in 

Hindi: 

 

If not so literally, I could say in English that 

agriculture has been considered to be the most 

superior and noble profession. Then comes 

trading. Service was considered to be a lowly 

profession, beggin being the worst and the end 

of life. 

Sir, the rural and farming community, con- 

stituting two-thirds of India's population, has 

continued to receive a raw deal from the policy- 

makers, causing it to be impoverished over the 

decades since Independence. The greatest hur- 

dle to India's progress is the neglect of land and 

human resource. Since Independence, India 

has been slipping down the laddar of economic 

prosperity. According to the World Bank 

estimates, the average per capita GNP of 

agriculturists is only 150 dollars and that of 

non-agriculturists 699 dollars. Hence the 

agriculturists in India are very near the lowest 

rung of the world economic ladder. Though 

India is considered as one of the eight indus- 

tialised countries of the world, surprisingly, it is 

also listed as one of the ten poorest countries of 

the world. It is a paradox of the highest order. In 

Ihe whole world, the percentage of arable land 

to total land area is 11 whereas in India it is 51.5. 

The climate being so moderate, that it enables 

India to produce two crops a year whereas, in 

the other parts of the world, hardly one crop 

could be produced because they are colder 
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regions in the globe. Besides, India's irrigation 

potential is 178 million hectares which is 1.84 

times as compared to the total land cultivated in 

Guna. According to the Food and Agriculture 

Organisation, the quantity of cereals produced 

in 1990 was 1893 Kgs. per hectare against the 

world average of 2802 Kgs. per hectare. If even 

the average world productivity is attained, India 

will have more than 90 million tonnes of sur- 

plus foodgrains for export. This is more than 

what the United States of America, the largest 

exporter of foodgrains, is exporting. This will 

earn a foreign exchange of not less than 13.5 

billion dollars which is more than the earnings 

from our total exports. Agricultural production 

has always been ignored in India's planning 

with the result that 60 per cent of the 

agricultural production potential has remained 

unutilised and 22 per cent of the total cultivable 

land remained uncultivated and productivity is 

two-third's of the world average. The near 

collapse  of the  economy  is  attributable  to 

Nehru's development strategy----------Nehru was 

in a hurry to industrialise the country and bring 

it on a par with the developed countries. He was 

naive not to realise that rapid development of 

India would not be possible without developing 

land and human resources. Moreover, rapid 

industrialisation was undertaken despite that. 

But it does not depend merely on installation of 

industrial plants but more so on a rapid 

increase on the demand of industrial goods. 

This demand has to be generated within the 

country by putting more purchasing power in 

the hands of the people, that is, by more equit- 

able distribution of the national income of 

india. The most common people are the 

agriculturists whose total purchasing power has 

remained stagnant since 1970-71. Though the 

word 'socialism' hasgoneout of fashion, yet the 

Nehruvian policy has not essentially changed 

as the emphasis on industry at the cost of 

agriculture is still the dominant feature of the 

economic policy. Otherwise, how can it be 

explained that the terms of percentages, the 

combined public sector outlays on agriculture 

and allied activities have not substantially 

changed during the Eighth Plan from those in 

the earlier Plans? For example, the proposed 

total outlay of these programmes does not add 

up to more than 29.9 per cent whereas in the 

Seventh Plan, it was only-28.6 per cent and in 

the Sixth Plan, it was 29.6 per cent. The new 

policy-makers, while sticking to the old strategy 

of industrialisation, are hoping that the 

economy can be accelerated by giving a boost to 

exports. This effort will prove to be futile. No 

con ntry. including Japan, earns even 2 per cent 

of its national income through the balance of 

foreign trade. How can India do better? No 

cou ntry has yet prospered without first develop- 

ing agriculture and human resources, not even 

USA, the EEC countries and Japan. The impor- 

tance of agriculture, which has been recognised 

by these industrialised countries, is very well 

known and recognised by the fact how these 

developed countries have been wrangling on 

the GATT agreement, which the Government of 

India seems to be willing to sign, without even 

referring the matter to Parliament or without 

obtaining the approval of Parliament. The 

recent switch-over from Nehruvian mixed 

economy to Narasimha Rao's liberalisation will 

make no difference for the common man. On 

ihe contrary, a hike in diesel and fertilizer prices 

has hit the farmers and the exit policy will harm 

the industrial workers. In the Nehruvian mixed 

economy, private and State capitalism worked 

hand in glove and now what will happen? 

Domestic and foreign capitalism will work in a 

similar manner. Sir, the question is, how does 

the common man benefit by it? 

Another question is, where is his partnership, 

either in decision-making or in sharing the 

benefits of high production? During the period 

1950-51 to 1990-91, India's foodgrain produc- 

tion increased 3.46 times, from 50.8 million 

tonnes to 176 million tonnes. But the fact 

remains that even after 45 years of Indepen- 

dence and planned development achieving and 

sustaining self-sufficiency in food prodcution 

continues to be our primary concern since we 

never had a comprehensive agricultural policy. 

It is now realised that the short-term ad hoc 

policies would not succeed in bringing out any 

positive impact on the progress of agriculture. 

Surprisingly, about 410 million people still live 

below the poverty line and agriculture is an 

important and the only mechanism which can 

reduce poverty. The Green Revolution failed to 

reach all parts of the country. In particular, it 

failed to reach the rain-fed and dryland agricul- 

ture which covers not less than 70 per cent of the 

land under cultivation of the country. Sir, the 

claim of the Government that the incidence of 

poverty has substantially reduced does not 

carry conviction. The per capita consumption 

of the two most important needs of the common 

man — foodgrains and cloth — has not 

increased at all. Besides, the number of 

marginal land holdings has multiplied 11/2 times 

faster than the growth in population. Sir, the 

burden of feeding a growing population lies on 

agriculture. Agriculture produces two things — 
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(1) grain and (2) raw materials. Sir, with the 

usage of grain we live ourlives. No factory in the 

world, howsoever sophisticated it is, can 

produce a piece of grain. They can produce 

atom bombs, aeroplanes, railway wagons, but 

they can hardly produce a grain which only the 

farmer can produce by tearing the bosom of 

earth under difficult conditions. With the 

availability of raw materials the wheels of 

industry run. Though agriculture is the 

lynchpin of the Indian economy, we did not 

have an agricultural policy during the four 

decades. Sir, all that we had were only the 

temporary measures taken by the Government 

as a matter of crisis management or just to have 

political gains. In the absence of agricultural 

policy, the adoption of land ceilings was not 

completed and absenter landlords still flourish 

on the lands. 

As regards the electricity supply, more than 

70 per cent people living in the villages get 

hardly 20 to 30 per cent electricity that is 

generated whereas 30 to 40 per cent people 

living in the cities get about 70 per cent of a 

electricity. Sir, this is a clear violation of the 

Directive Prin ciples of the Constitution of 

India since the Constitution provides: "There 

shall be an equitable distribution of the sources 

of society among the people of the country". As 

such, due to lack of electricity supply, farmers 

are unable to exploit the land potential. Above 

all, the recent increase in power tariff from 14 

paise to 50 paise again proves how the Govern- 

ment is planning to push forward its reforms. It 

is a shocking thing. This increase in power tariff 

will adversely affect the backward regions of the 

country, specially Bihar, Orissa, Madhya 

Pradesh and U.P. which account for 43 per cent 

of the rural population. 

As a matter of fact, there are so many lacunae 

and missing links in the thinking of the 

Government, e.g. agricultural credit. Agri- 

cultural credit is another highly significant 

input for increasing crop production. Recently, 

the recommendations of the Narasimhan Com- 

mittee on the financial system are going to free 

the commercial banks gradually from priority 

sector lending which basically means agricul- 

ture and its allied activities. That will drastically 

reduce the availability of agricultural credit. 

The Dunkel draft proposals are further casting 

an evil shadow on Indian agriculture. The sec 

tion on agriculture in the draft proposals is 

divided into three or four major areas, market 

access, domestic support export competition 

and sanitary and phyto-sanitary measures. As 

regards market access, the Dunkel proposals 

prescribe that the member-countries should get 

aid of all the restrictions on the amount of 

agricultural commodities that can be imported 

or exported. Further the proposals prescribe 

that the quantitative restrictions have to be 

replaced first by import duties which need to be 

reduced by 24% by the year 2003 A.D. Further 

the Dunkel proposals prescribe that the 

member-countries should import either at the 

level at which they were importing during the 

years 1986-88 or at a level of 2% of the domestic 

consumption whichever is high. Further, Sir, 

you will realise that this curb alone will take 

away the discretion of the country to decide 

whether it needs to export or it needs to import 

any agricultural commodity. The chief imports 

from other coutitries will flood the indian 

markets which will damage the Indian agricul- 

ture. Moreover, the country will lose precious 

foregin exchange because under the pressures 

of the proposals the country will have to 

import, possibly, those items or those com- 

modities which it may not be needed as-much. 

That is going to disturb our production plan in 

agriculture and our priorities. Unrestricted 

exports of agricultural commodities will, 

therefore, result in changing the priority of 

agriculture. It is done to meet the international 

needs and not to meet the internal needs. This 

will make the foodgrain prices in the domestic 

market unaffordable for the people of India. 

As regards the domestic support, the Dunkel 

Proposals want the member-countries to reduce 

the domestic support to agricultural products by 

13.33% from 1993 till 2003 AD. The Dunkel Pro- 

posals prescribe that the support should be 

calculated by comparing the internal support 

price with the average international price in 

1986-1988 and thus arrive at an aggregate 

measurement support. They call it "aggregate 

measurement support". If the aggregate 

measurement support is more than 10% — that 

is the prescription by the proposals — then the 

Government has to reduce it. The basic ques- 

tion is: Why should the policy of domestic sup- 

port, which is surely an internal matter of a 

country, an internal matter of a government, be 

subjected to international discipline? 

Sir, the issue of providing subsidies to dif- 

ferent crops and different sectors should be 

decided on the basis of the basis of priorities 

and on the basis of needs, on the stage of 

development that a particular society or country 

has reached. This freedom will be lost if we 

accept the Dunkel proposals. 
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As regards public distribution system, the 

Dunkel proposals prescribe that the Govern- 

ment should make the food purchases for main- 

laining the PDS only at the market prices. I 

emphasise the words "only at the market 

prices". In that case, the proposals of the high- 

powered committee for the intervention of the 

market by way of a parity of price would 

become impossible, if the Dunkel Proposals are 

so accepted. The food subsidies have already 

been slashed. Everybody knows that. At the 

same time the price of cereals has increased 

by 23%. 

Sir, the shortfall in the procurement target in 

1991-92 was as large as 5 million tonnes. As a 

result of the shortage the Government was for- 

ced to import not less then 5 million tonnes of 

foodgrains. That is what the Dunkel Proposals 

actually mean. The main philosophy behind it, 

behind the Proposals is that the Government 

should continue to import, create those con- 

ditions in a particular country, in a developing 

country, so that they are bound to import 

foodgrains. 

As regards the export performance, the Dun- 

kel Proposals insist that the export subsidies 

shall be reduced in budgetary outlays by 36 per 

cent and 24 per cent respectively from the year 

1993 to 2003. AD. The developing countries 

have to make two-thirds of the reduction pro- 

posed above. This will definitely adversely 

affect the exports of India. 

As far as sanitary and phytosanitary 

measures are concerned, this is used as non- 

lariff barrier against imports especially from 

developing countries. It had already happened 

in the export of black pepper from India. At the 

same time the multinational corporations want 

the seed importing countries to reduce their 

quarantine requirements on introduced seeds 

and plant materials. Further it is very interest- 

ing to note that another issue of great concern to 

agriculture in the developing countries is the 

move to bring agriculture under the Intellectual 

Property Rights regime. Under the TRIPS, the 

clause cover the granting of product and pro- 

cess patent to all bio-technological innovations 

including micro-organisms and all non- 

biological and micro-biological processes for 

the production of plants and animals. 

It means that all plant and animal varieties 

developed outside in purely natural surroun- 

dings can be patented. Luckily, India has not so 

far recognised any form of intellectual property 

in plants since both these forms of Intellectual 

Property Rights are going to be disastrous for 

agriculture economy. There is an urgent need to 

strengthen the capabilities of our research sys- 

tem. But with a cut in allocation of 35 per cent in 

Ihe budget allocations, it is surprising how the 

ICAR will be able to carry out its plans during 

the Eighth Plan Period for modernisation to 

achieve agricultural research developments. 

Further, the Indian scientists and techno- 

logists assert that if the Dunkel Proposals are 

accepted, it would subvert all the important pro- 

visions of the Indian Patent Act, 1970 which has 

helped the economic development and indus- 

trial growth in India. 

Some 25 years ago, Mr. A. T. Mosher in his 

Book 'Getting Agriculture Moving' published 

by the Agricultural Development Council, New 

York said that agricultural development 

requires a few things like, creating and modify- 

ing policies based on the prescriptions of inter- 

national financial institutions. Under various 

climates they should be able to provide seeds 

which are needed. Then transportation from 

village to village and from village to market. 

These are very important conditions that were 

prescribed. Sir, the Indian scientists and 

technologists should be given proper funds so 

that they can continue modernisation. We need 

another green revolution. 

3.00 P.M. 

There is no denying the fact. The fanner 

needs market for farm products. A constantly 

changing technology he needs. Then local 

availability of supplies and equipment, produc- 

tion incentives, all these he needs. We are not 

able to provide many of these requirements 

throughout the country. We find that only 30 per 

cent of the technology which is available has 

reached the farmers. The technology generation 

and transfer system has to be made more res- 

ponsible to the needs of the farmers. Creating 

and modifying policies based on the prescrip- 

tions of the international financial institutions 

in the name of structural adjustment and 

liberalisation or free play of market forces will 

be very disastrous in the long run. Sir, the 

budget deficit may come down. But it should 

not be at the cost of agricultural and rural 

development. Development ultimately is not a 

matter of GNP or money or physical capital or 

foreign exchange, but of the capacity of the 

society to tap the roots of popular creativity and 

to free up and empower the people to exercise 
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their intelligence and Ihe individual and collec- 

tive efforts to achieve a better life. Even at mod- 

erate levels of foodgrain consumption we will 

need 235 million tonnes of foodgrains by the 

year 2000 AD. As indicated above the present 

agricultural system in India will come under 

increasing strain in the years to come. Hence, it 

is time that the scientists, extension agencies, 

farmers and politicians sit together and choose 

the way the country has to follow for its 

agricultural development. Sir, the problems of 

sustainability, self-reliance and development 

are, of course, there to be solved. However, there 

is also the question of protection of our 

sovereignty which the Government is under 

obligation to protect. Thank you. 

The question was proposed. 
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AN HON. MEMBER :  Maiden speech. 

THE VICE-CHAIRMAN (SHRI MD. SALIM) 
Shri Brahmadeo Anand Paswan. 
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5.00 PM. 

SHRI TINDIVANAM G. VENKATRAMAN 

(Tamil Nadu): Mr. Vice-Chairman, Sir, I want 

to raise a burning issue. About 100 or 150 

advocates are on strike. 

THE MINISTER OF STATE OF THE 

MINISTRY OF SURFACE TRANSPORT 

(SHRI JAGDISH TYTLER): At five o' clock he 

is mentioning it. 

SHRI TINDIVANAM G. VENKATRA- 

MAN : ... for the past one month at Tin- 

divanam. The Tindivanam constituency is a 

parliamentary constituency. The CM. wants to 

have a District and Sessions Court at Villi- 

puram which is a part of the... 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): This has nothing to do with the 

Private Members' Business.  
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SHRI TINDIVANAM G. VENKATRA- 

MAN :        Therefore,        I        want        this 

Government... 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): Sit down. 

SHRI TINDIVANAM G. VENKATRA- 

MAN : ... to intervene. The Central Govern- 

ment should see ... 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM) : This is not a Zero Hour. You cannot 

make it like this. Please sit down. 

SHRI TINDIVANAM G. VENKATRA- 

MAN : I submit that it is a very serious matter. 

The advocates are on strike for one month. 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): Please sit down. 

SHRI TINDIVANAM G. VENKATRA- 

MAN : It may turn into a people's agitation. 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM) : Please sit down. 

SHRI TINDIVANAM G. VENKATRA- 
MAN : I have also sent an express telegram. 

ANNOUNCEMENT BY THE CHAIR 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): Hon. Members, I have to make an 

important announcement. On Monday, the 9th 

of August, 1993, there will be no sitting of the 

House to enable hon. Members to participate in 

the celebration connected with the Quit India 

Movement and to pay homage to martyrs of our 

freedom movement 

I have also to inform the House that a meet- 

ing of the Members of both the Houses of 

Parliament will be held in that regard at 11.00 

a.m. on that day in the Central Hall. There will 

be no sitting. There will be no holiday. We will 

have a joint meeting in the Central Hall. 

Now, if the Members don't object, we can take 

up clarifications. 

SHRI JAGDISH TYTLER: This is the 

fourth day. Let me, please, give the clarifi- 

cations. 

SHRI SANGH PRIYA GAUTAM (Uttar 

Pradesh): Mr. Vice-Chairman, there is no 

extension of sitting time of the House. 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM) : No extension ? 

SHRI SANGH PRIYA GAUTAM : Not at 

all. 

THE    VICE-CHAIRMAN    (SHRI    MD. 
SALIM): You don't want extension ? 

SHRI SANGH PRIYA GAUTAM: Only 

from the coming Monday. Therefore, when 

there is no extension, how can we take up 

this subject? 

SHRI  JAGDISH TYTLER:  Are you   not 

interested   in   having   clarifications   on   the 

strike ? ... (Interruptions). 

I have been waiting for four days to give you 

replies. You are not interested. ...(Inter- 

ruptions). 

SHRI MOHAMMED AFZAL Alias MEEM 

AFZAL (Uttar Pradesh) : Tytler Saheb, it is not 

easy to give replies to us. 

SHRI ISH DUTT YADAV (Uttar Pradesh) : 

Don't give replies. Solve the problem. 

THE    VICE-CHAIRMAN    (SHRI    MD. 

SALIM): Shall we take up the clarifications 

today? 

SHRI S VIDUTHALAI VIRUMBI (Tamil 

Nadu): Mr. Minister, we have given you the 

lime to solve the problem and come. 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): I don't think the Members are ready 

to lake up the clarifications. 

The House stands adjourned till 11.00 a.m. on 

Tuesday. 

The House then adjourned at three 

minutes  past  five  of the  clock  till 

eleven of the clock on Tuesday, the 

10th August, 1993. 


